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IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT

THE HONOURABLE MR. JUSTICE DEVAN RAMACHANDRAN

Tuesday, the 13th day of February 2024 / 24th Magha, 1945
WP(C) NO. 4487 OF 2024 (I)

PETITIONER:

E.M. NAJEEB ELLIAS MOHAMMED, AGED 69 YEARS,  PROMOTER OF AIR TRAVEL
ENTERPRISES INDIA LIMITED, T.C. 2/1240-4, HOUSE NO. 66, PADIYATH
HOUSE, KOWDIYAR, THIRUVANANTHAPURAM, PIN - 695 003.

RESPONDENTS:

UNION BANK OF INDIA, CHALAI BAZAR BRANCH,1.
CHALAI, THIRUVANANTHAPURAM, REPRESENTED BY ITS BRANCH MANAGER, PIN -
695 036.
RAJMOHAN R, INTERIM RESOLUTION PROFESSIONAL OF M/S AIR TRAVEL2.
ENTERPRISES INDIA LIMITED, RAJBHAVAN, KRISHNAPURAM, OLLUKKARA,
THRISSUR, PIN - 680 655.

Writ petition (civil) praying inter alia that in the circumstances
stated in the affidavit filed along with the WP(C) the High Court be
pleased to  stay all further proceedings pursuant to Exhibit P-1 order of
the National Company Law Tribunal, Kochi Bench dated 22.12.2023, pending
disposal of the Writ Petition (Civil).

This petition again coming on for orders upon perusing the petition
and the affidavit filed in support of WP(C) and this Court's order dated
06.02.2024 and upon hearing the arguments of M/S R.SUDHIR, K.PRAVEEN
KUMAR, Advocates for the petitioner, M/S ASP.KURUP, SADCHITH.P.KURUP,
C.P.ANIL RAJ, SIVA SURESH, RESHMA RAJ, Advocates for the 1st respondent
and of M/S A.C.Venugopal, VIDHYA. A.C for the 2nd respondent, the court
passed the following:

ORDER

Sri. Sadchith P.Kurup for R1 and Sri. Venugopal for R2 seek time.

The Registry will obtain a report from the National Company Law
Tribunal, Chennai, through Phone/E-mail, as to the status of the stay
petition filed by the petitioner in Company Appeal (AT) (INS) No.8/2024.

List on 16.02.2024. 

Sd/- DEVAN RAMACHANDRAN JUDGE


